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Due ·to ·the sad demise of Hon• ble Hr .Justice 

D.P. Gupta, former Chief Justice of ·the Raj as than 

Hig-h-court, the A dvocat:es have stated that they 

shall not be worJdng- today as a mark of respect 

·to the departed s·oul and therefore, they have 

.prayed for adjournment of the cases. 
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